THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,8th February 2023]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[HON'BLE COURTS WILL TAKE UP PART - Il HEARING LIST ON ALL MOTION DAYS AFTER COMPLETION OF DAILY LIST, IF TIME PERMITS]

[AT 11:00 AM ]
BEFORE:
JOINT REGISTRAR (JUDL.)- MR. ARUP JYOTI BAISHYA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/3562/2020 JAGADISH BEZ BARUAH MR D CHOUDHURY GA, ASSAM
Versus MR. S N KRISHNATRAYA  SC, G.H.C
THE STATE OF ASSAM AND 7 ORS MR N RAY
2 WP(C)/2793/2021 GUWAHATI ZILLA THALUA SAK PASALI MR. B D GOSWAMI MR. D SAIKIA (R-9)
BYABASAYEE SANTHA AND 2 ORS MR. ] C GOGOI GA, ASSAM
Versus MR B ISLAM MR. S BORA (R-9)
THE STATE OF ASSAM AND 10 ORS SC. G.M.C.
3 WA/339/2022 SUBHASHISH DAS MR K PUJARI GA, ASSAM
Versus MS. K A PUJARI MR. H N SARMA
THE STATE OF ASSAM AND 5 ORS. A
4 L.A.(Civil)/1287/2022 SHRI RAFIQUE UDDIN BARLASKAR MR. N H MAZARBHUIYAN  GA, ASSAM
in WP(C)/2787/2015 Versus

THE STATE OF ASSAM and 12 ORS,

LEAVE NOTE OF ADVOCATES FOR 08/02/2023

1) MR. P KHATANIAR 13-12-2022 To  08-02-2023
2) MR. P. CHOUDHURY 24-01-2023 To 08-02-2023
3) MS. B CHOUDHURY 24-01-2023 To  08-02-2023
4) MR. R A CHOUDHURY 03-02-2023 To  03-03-2023
5) MR. M R SODIAL 31-01-2023 To 10-02-2023
6) MR. | ALAM 01-02-2023 To 08-02-2023
7) MR. B BARMAN 23-02-2023 To  28-02-2023
8) MR | HASSAN 02-02-2023 To  10-02-2023
9) MR. A GANGULY 01-02-2023 To 17-02-2023
10) MS. B CHOUDHURY 08-02-2023 To  18-02-2023
11) MR. S KATAKI 06-02-2023 To  10-02-2023
12) MR. R SARMAH 05-02-2023 To  10-02-2023
13) MR. A ] SARMA 03-02-2023 To  15-02-2023
14) MR M Z AHMED 06-02-2023 To  09-02-2023
15) MS B DUTTA 06-02-2023 To  09-02-2023
16) MR. A M DUTTA 06-02-2023 To  09-02-2023
17) MR S BORTHAKUR 06-02-2023 To  10-02-2023
18) MR S SARMA 04-02-2023 To  12-04-2023
19) MR S K KEJRIWAL 08-02-2023 To  18-02-2023
20) MS S KEJRIWAL 08-02-2023 To  18-02-2023
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MS. R D MOZUMDAR
MR. K K PARASAR
MD M S ALl

MRS N BARUAH

MR. DITUL DAS

MR. N PATHAK

MR. M A SHEIKH

07-02-2023
09-02-2023
07-02-2023
07-02-2023
08-02-2023
08-02-2023
09-02-2023

To
To
To
To
To
To
To

13-02-2023
14-02-2023
10-03-2023
28-02-2023
08-02-2023
17-02-2023
13-02-2023

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,8th February 2023]
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[AT 11:00 AM ]

BEFORE:

DEPUTY REGISTRAR (G AND C) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
WP(C)/1280/2015 THE BANMUKH ME SCHOOL MS.R GOGOI SC, ELEMENTARY
Versus MS.B GOGOI EDUCATION(R1-5)
THE STATE OF ASSAM AND 7 ORS MR.PARAG ] SAIKIA
I.LA.(Civil)/3878/2019 NATIONAL INSURANCE CO. LTD. MRS. S ROY

in MFA/38/2014 Versus
SMT. AIMONI BARUAH and 2 ORS.
WP(C)/471/2021 REETA BONIA MR. A K PURKAYASTHA SC, PNRD
Versus MR. S K DAS GA, ASSAM
THE STATE OF ASSAM AND 16 ORS MR. N K MURRY MR. D C BORAH (R-

9,11,12,12,14,15,16,17)
MR. K M HASSAN (R-
9,11,12,12,14,15,16,17)

WP(C)/6601/2021 BIRBAL RABIDAS MR. ] M A CHOUDHURY SC, P AND R.D.
Versus MR. A B T HAQUE GA, ASSAM
THE STATE OF ASSAM AND 12 ORS
WP(C)/6603/2021 HIFZUR RAHMAN CHOUDHURY MR H R A CHOUDHURY SC, P AND R.D.
CAVT. NO.09012/021, Versus MR F U BARBHUIYA GA, ASSAM
THE STATE OF ASSAM AND 12 ORS MS S DAS MR. | H LASKAR
MR. P K DEKA
MR J H LASKAR
FOR CAVEATOR
CRP/19/2022 PUSHPITA DEVI MR. S SAHU
Versus
MINATI DAS
MACApp./37/2022 THE UNITED INDIA INSURANCE MR. A DUTTA MR. B BARUAH (r-2)
COMPANY LTD. MRS. P M DUTTA MR S HUSSAIN (r-2)
Versus
SMT. JUNALI KALITA AND 2 ORS.
LEAVE NOTE OF ADVOCATES FOR 08/02/2023
1) MR. P KHATANIAR 13-12-2022 To 08-02-2023
2) MR. P. CHOUDHURY 24-01-2023 To 08-02-2023
3) MS. B CHOUDHURY 24-01-2023 To 08-02-2023
4) MR. R A CHOUDHURY 03-02-2023 To 03-03-2023
5) MR. M R SODIAL 31-01-2023 To 10-02-2023
6) MR. | ALAM 01-02-2023 To 08-02-2023
7) MR. B BARMAN 23-02-2023 To 28-02-2023
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